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O R D E R 

 
02.03.2020: Any further proceedings shall be subject to the outcome 

of this appeal. 

List this appeal ‘For Hearing’ on 27th March, 2020. 

 

[Justice Bansi Lal Bhat] 
       Member (Judicial) 

 
 

[Justice Venugopal M.]  
Member (Judicial) 

 

 
[Shreesha Merla] 

 Member (Technical) 
sa/nn 


